




ALL INDIA TRINAMOOL CONGRESS
Central Office: 30B, Harish Chatterjee Street, Kolkata - 700 026
Phone: (033) 2475 3000 / 2454 0881, Fax: (033) 2454 0880

Date: 05.05.2024
To,
The Chief Electoral Officer
West Bengal
21, N.S. Road, Fairley Place
B.B.D. Bagh, Kolkata 700001

Sub: Complaint against the Bharatiya Janata Party ("B.JP") for publishing false,
unverified, malicious and defamatory allegations against AITC, thereby violating
the Model Code of Conduct ("MCC") and provisions of Representation of the
People Act, 1951 ("RPA").

Sir,

This is to bring to your attention that the BJP on 05.05.2024 published misleading, unverified,
fake and defamatory statements in Anandabazar newspaper, on its front page. The headline
published at the behest of the BJP is "DurnitirMool Trinamool', that may be loosely translated
in English to read as the root of corruption is Trinamool. The way such content is published,
creates an unwarranted impression in the minds of voters against the current West Bengal
government of being corrupt. Similar publication was also made in Pratidin newspaper. Copies
of the newspaper extract(s) are enclosed herewith this complaint.

Few excerpts from the said publication are reproduced herein below (English transcription),
along with their English translation/meaning:

• Durnitibaj rajjyo sarkarer doulote paschimbongo ekhon durnitir aaturghor
(Under this corrupt state government, West Bengal is now a hotbed of corruption)

• Porikkharthiderjibon niye khelche chinimini, banglar gota shikkha doftor taijail e
(They are playing with the lives of the examinees, the entire education department of
Bengal is in jail)

• Ration durnitir porimaan kuri hazar koti taka, jail e prakton khaddyomontri
Jyotipriyo Mallick o
(Ration corruption amounting to 20,000 crores, former food minister Mr. Jyotipriya
Mallik is also in jail)

• Rehaipaini shishurao, mid day meal durnitirporimaan eksho koti taka
(Children are not spared, the amount ofmid-day meal corruption is 100 crores rupees.)

• Koyla o gorupacharkari bhaipo o keshto -r dhaan khodmukkhomantri
(Coal and cattle smuggler Bhaipo and Keshto. Even CM is involved.)

• MNREGA-y jaaljob card 1.3 koti, abaash jojonay 17.3 lokkho ojoggyo upobhokta
peyeche baari
( 1.3 crore fake job cards under MNREGA, 17.3 lakhs ineligible beneficiaries got homes
got homes under Awas Yojana)
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• Banglajonogoner bhobisshot kejara ondhokaare thele diyeche, shei asuvo shoktike
bidday korun
(Send away the evil forces that have cast the future of the people of Bengal into
darkness)

• LokSabhaNirbachan thekei, bongo-birodhir ei sarkarer bidayi suchona korun
(From the Lok Sabha elections, initiate the exit of this Anti-Bengal government).

It appears that the BJP in cohort with Anadabazar Patrika and Pratidin newspapers have
attempted to pass off such paid advertisement(s) as news given that the details of the publisher
i.e. BJP has been mentioned at the bottom in an obscure fashion in extremely small font size,
making it almost illegible for the unsuspecting readers and thus manipulating them into
believing that such publication is genuine and not a politically motivated paid advertisement
by the BJP. Hence, it is clear that this has been done to hide the BJP's name and involvement
behind it. Such propaganda, hence, is akin to paid news against the interests of AITC in this
election and is a violation of the Model Code of Conduct. Not only is this a shameful attempt
at hiding the publisher's details, the said publication also blatantly propagates misinformation
and uses unverified statements as a tool to spread false and malicious allegations. Furthermore,
it is also questionable as to how the BJP received prior- permission from the MCMC to publish
such malicious advertisements.

Additionally, during the election period, the print media should refrain from publishing any
unverified allegation against any candidate or political party either directly or impliedly, as per
guidelines issued by Press Council of India's election reporting-1996 and further guidelines
issued on 30.07.2010 to be followed during election.

Furthermore, no visible action has been taken on the basis of our previous complaint dated
04.05.2024, against the BJP for publishing false and religiously motivated political
advertisement in Anandabazar newspaper. Since, no restrictions were imposed against such
publication, the BJP has been emboldened to once again publish false, motivated and
disparaging information which has no semblance with the truth. Such political propaganda by
the BJP of spreading unverified statements is a corrupt practice as it is attempting to unduly
influence the minds of the voters through false reporting.

In such circumstances, you are called upon to forthwith:

1. Issue appropriate direction(s) upon the BJP and Anadabazar Patrika and Pratidin to
cease and desist from publishing any further misinformation and defamatory
statements against AITC at the behest of BJP;

2 of 6



ALL INDIA TRINAMOOL CONGRESS
Central Office: 30B, Harish Chatterjee Street, Kolkata - 700 026
Phone : (033) 2475 3000 / 2454 0881, Fax : (033) 2454 0880

11. Issue appropriate direction(s) upon the BJP, Anadabazar Patrika and Pratidin to
withdraw today's publication as false infonnation, by publishing an equally large print
in tomorrow's newspaper so that the electorate is made well-aware of the truth;

111. Issue appropriate direction(s) against the BJP for publication and circulation of fake
news in violation of the MCC;

iv. Issue direction(s) to BJP for including the expense of publication of such paid news in
their election expense account;

v. Issue any further direction(s)/order(s) as may be deemed fit and proper.

Yours sincerely,

For All India Trinamool Congress

Derek O'Brien
Authorized Representative

Enclosed: As above
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